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Hon’ble Shri Justice Makarand Subhash Karnik, LL.B. Was born on 

10.02.1969 and enrolled as an Advocate on 22.07.1991 with the Bar 

Council of Maharashtra & Goa and practiced in the Bombay High Court 

in Civil, Criminal, constitutional, Labour, and Service and Matrimonial 

matters.  His specialization is in Civil and Constitutional Laws.  He was 

appointed as an Additional Judge of the Bombay High Court on March 

17, 2016. 
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